FORM A
PUBLIC ANNOUNCEMENT

{Under Regulation 6 of the insolvency and Bankrupicy Board of India {Insolvency

Resoluion Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF HIGHLAND AUTOMOBILES PRIVATE LIMITED
RELEVANT PARTICULARS

. |Name of corporate debtor HIGHLAND AUTOMOBILES PRIVATE LIMITED]

Diate of incomparation of corporate deblor | 25/09/1906

1
2
3 |Authority under which corporata ROC Jammu
4

debtor 15 incorporated / registerad
| haston Mo, of comecate debier | U35912JK1996PTC001574

5. | Address of the registered office and Ansan Complex, Sonawar Srinagar, (J&K),
principal office {if any) of corporate debtor | Jammu and Kashmir
£, | Insolvency commaencemend date in
| Jrespect of corporate debdor 15.02.2024
7, |Estsmated date of closune of insolvency

MRS0IUBON Process 13.08.2024
B, |Nama and regisiration numbser of the Arvind Kumar
ingolvency professional acling as interim  |Reg. No.
rasolution professonal IBEBPA-O01AP-PODT TR0 T-201 810357
o |Address and e-mail of the interim resoluton | 303, 3rd Floor, Plot No. D-180, Seclor-T4,
professional, as regstered with the Board | phase.88 Mohab-160071, Pursab
10,] Address and e-mad {0 be used for 303, 3rd Floor, Plot No. D-190. Sectoe-T4,

oorrespondence with the inberm Phase-88, Mohali-160071, Punjab
resolution professional Emadl; irphighlandef2é@gmail com
11.] Last date for submission of clams 29.02.2024

13 | Classis of coaditors, f any, under clause (b) )
of sub-sachion (GA) of sechon 21, ascerained | NoOt Applicable
by e imienm resgiution professaonal

13 |Mames of nsolvency Professionals dariied o ]
B¢t as Authorised Representative of crediters | Not Applicable
in: 3 class {Three names for each dass)

14 |ia) Relevant Forms and hitps:/iibbi gov.infenthome/downloads
(b} Details of authorized representatives | Not Applicable
are avadable at

Notice is hereby given that the National Company Law Tribunal has ordered the
commencamant of a corporatie insolvency resclution process of the Highland Automobéies
Private Limded on 15.02.2024.

The creditors of Highland Automobiles Private Limited, are hereby called upon to
submit their claims with proof on or before 29.02. 2024 to the interim resolution professional
at the address mentioned against entry No. 10,

The financial craditors shalt submit thewr daims with proof by electronic means only. All
olher creditors may submil the claims with proof in person, by post or by alectronic means.
A financial credior belonging to a class, as listed agains! the entry No. 12, shall indicate it
choice of authonsed repreésentative from among the three insolvency professionats listad
against entry No.13 lo act as authonsed representative of the class in Form CA- Not|
Applicable

Submission of false or misleading proofs of claim shall attract penalties.

Arvired Kumar

Registration Number. IBBUIPA-001/1P-PO01 T&2017-2018/10357

Interim Resolution Professional

For Highland Automobiles Privale Limited

Process Specihic Email kd: irphighland2024@gmail com

Address for Comespondence: 303, Plol No. D-190, Jrd Floor,

Date: 16.02 2024 Sector-T4, Phase BB Industrial Area, SAS Nagar,
Place: Mohall Mohali- 160071, Distt, SAS Nagar, Purjab

=
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CORRIGENDUM FORM A

Refer to Public Announcement published in Financial Express, Jansatta & Daily Udaan
Urdu on 17.02.2024 for the Creditors of HIGHLAND AUTOMOBILES PRIVATE LIMITED
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India {Insclvency
Resolution Process for Corporate Persons) Regulations, 2016) the E-Mail for the
correspondence with the interim resolution professional may be read /used is;
rphighland@cirphighland.com instead of imglgb!yanng&t_@gma!l;l?gq?m A Raa B
Arvind Kumar ||

Registration Number: IBBI/IPA-001/IP-P00178/2017-2018/10357
Interim Resolution Professional
For Highland Automobiles Private Limited
Process Specific Email Id: rphighland@cirphighland.com
Address for Correspondence: 303, Plot No."D-190, 3rd Floor,
Date: 19.02.2024 Sector-74, Phase 8B Industrial Area, SAS Nagar,
Place: Mohali Mohali- 160071, Distt. SAS Nagar, Punjab
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